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O.ANos293/07294/O7.,3 13/07,314/07,34 1/07,375/07.LI 42/07.443/07 
454/07..455/07,4634)7.533/07,534/O7,535,'07.536/0. 1 9/08,20/08, 
W08,24&4: 488/09. 

Order dat08.12.201 ft 

Cora: 
- 

Hon'ble Mr. M. R. Mohanty. Yke-Chairmaji (J). 
& 

Hor'h1e Mr. C.R. Mohapatra, Member (A), 

Order pronounced in open Court . All the aibrementioned OA.s 

dismissed vide a common order in separate sheet attached to the 

record of O.A. 29:3/07. 

No cost. 

MenLTiy Chairrnan (i 
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